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effect that the exhaust from the
vehicles are within the pre-
scribed limits.

(xv) Thevehicle manufacturershave
been asked to make the neces-
sary changes in the design of
the vehicles for compliance of
the prescribed standards.

Retrenchment of Employees from

H.A.L.
6853. DR. DAULATRAO SONUJI
AHER: Will the PRIME MINISTER be

pleased to state:

(a) whether Government are aware that
133 employees from H.A.L. Nasik, Mahar-
ashtra, have been tetrenched even after
completion of four years of their apprentice-
ship;

(b) if so, the reasons thereof: and

(c) the efforts being made to absorb
them into permanent service?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) HAL, Nasik Division, have
not retrenched any employee. However, out
of the latest batch of 126 trainees, who were
undergoing training under HAL's Appren-
ticaship Scheme after completion of their
training under the Apprentice Act 1961, 124
trainees have been relieved between Janu-
ary 90 and April, 90 on completion of their
respective training periods. The remaininn
two trainees had abandoned the training on
their own in Nov/Dec., 1989.

(b) and (c). The absorption of these
trainees as regular employees has not been
possible as the company is not in a position
toinductpermanentemployeesintheirtrades
at present in the light of the projected work
load. However, as and when requirement for
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additional personnel arises in the relevant
trades, these trainees will be given prefer-
ence in employment subject to their being
found otherwise qualified. The company has
also been advised to convey the list of these
trainees to the other Public Sector Undertak-
ings for considering them for appointment
against suitable posts in their organisations.

[Transiation]
Opening of Junior High School

6854. SHRI SURYA NARAYAN
YADAV:  Will the PRIME MINISTER be
pleased to state:

(a) whether Government propose to
open Junior High Schools in each village;

(b) if so, the time by which such schools
are likely to be opened; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). Opening of new Junior
High Schools, generally called upper pri-
mary or middle schools, and upgradation of
existing primary schools is a continuous
process dependent upon increase in enrol-
ment and retention at primary stage, im-
provement in transition rate from primary to
upper primary levels and the availability of
resources in the State Plans. The Central
Government neither opens such schools nor
does it have any scheme to support such
activity.

Opening of Kendriya Vidyalayas in
Uttar Pradesh

6855. shrisarjupRASAD SAROJ: Will
the PRIME MINISTER be pleased to state:

(a) the criteria adopted by Government
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for opening Kendriya vidyalayas at various
places in the country;

(b) the number of Kendriya vidyalayain
Uttar Pradesh at present and the locations
thereof;

{c) whether Government propose to
open more Kendriya vidyalayas in Uttar
Pradesh during 1990-91,

(d) if so, the locations thereof and if not,
the reasons therefor;

(e) whether Government also propose
to open a Kendnya vidyalaya in Pratapgarh
district, and
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(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) The criteria for opening Ken-
driya Vidyalayas are presented in State-
ment-1 beiow.

(b) Information on number and location
of Kendriya Vidyalayas ia Uttar Pradesh is
presented in Statement-ll below.

(c) and (d) Kendriya Vidyalaya San-
gathan has recerved proposals for opening
of Vidyalayas at the following stations in the
State of Uttar Pradesh sponsored by the
agencies indicated against each:

1) Saral Chhabila-Jat, Distt Bulandshahar —

in Dadri, Distt. Ghaziabad

11t) Narendra Deva University of

Agriculture & Technology, Faizabad

wv) Opto Electronics Factory, Dehradun

v) Chopan, Distt. Mirzapur

State Governmerit
— State Government

- Vice-Chancellor of the University

— Ministry of Defence

— Railways

No decision regarding the number and
locations of new Kendriya Vidyalayas to be
opened during 1990-91 has yet been taken.

(e) and (f). The Kendriya Vidyalaya
Sangathan has not received any proposal
from any prescribed sponsoring agency for
opening a Kendriya Vidyalayain Pratapgarh
District in Uttar Pradesh

The Kendriya Vidyalayas are opened in
the Civil and Defence Sector to meet the
educational needs of Children of transfer-
able Central Government employees and in
the Project Sector to meet the requirements

of the Project sponsoring authorties.

Kendriya Vidyalayas are opened at
places having a concentration of at least
1000 Central Government employees and
when to begin with there are at least 200
children (500 in the case of big cities) willing
to be enrolled In different classes of the
proposed Kendnya Vidyalaya. The proposal
for opening the Kendriya Vidyalaya are to be
sponsored by Ministries or departments of
Government of India, State Governments,
Union Territory Administrations organisa-
tion of employees belonging to the eligible
categories who should agree to provide the
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following tacilities:

i)

i)

iii)

15 acres of land free of cost or on
nominal cost.

Temporary accommodation to run
the Kendriya Vidyalayatill Kendriya
Vidyalaya Sangathan is able to
construct its own accommodation.

Provision of residential accommo-
dation to at least 50% of the Staff
where alternative accommodation
may not be available within reason-
able distance from the school.
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Besides, Kendriya Vidyalayas are
opened in Project Sector in places of
public sector undertakings of Government
of India or institutions of higher learning if:

i)

ii)

i)

adequate number-of children are
available.

infrastructural facilities are avail-
able as above; and

the undertaking/institution agrees
to meet allrecurring and non-recur-
ring expenditure on the Vidyalaya
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